CENTRAL ELECTRICITY REGULATORY COMMISSION (CERC)
3rd & 4 Floor, Chanderlok Building, 36, Janpath,
New Delhi — 110 001
Eaaia Tel : 23353503/ Fax : 23753923

Quotation No.: 9/2015/31/Tariff/CERC

CERC invites sealed quotations from reputed Consultants by 15.10.2015 upto 1500 Hrs.
for “Empanelment of Consultants for providing inputs for tariff determination by
the Central Electricity Regulatory Commission”. Detailed Terms of Reference (TOR)
are available on the website of CERC i.e. www.cercind.gov.in.

(-Sd-)
(M.M.Chaudhari)
Assistant Chief (Fin)



http://www.cercind.gov.in/

CENTRAL ELECTRICITY REGULATORY COMMISSION

3 & 4™ Floor, Chanderlok Building, 36, Janpath, New Delhi — 110 001
Tel : 23353503/ Fax : 23753923

No. 9/2015/31/Tariff/CERC/ Date: 24™ September, 2015
Sir/Madam
Subject: Quotations invited for “Empanelment of Consultants for providing inputs for

tariff determination by the Central Electricity Regulatory Commission”

The Central Electricity Regulatory Commission proposes to engage consultants for
providing inputs for tariff determination by the Central Electricity Regulatory Commission. The
Terms of Reference for the proposed assignment including format of application are available on
website (http://www.cercind.gov.in/2015/whatsnew/TOR22092015.pdf).

2.  Sealed quotations are invited from the reputed corporate consultants for the aforesaid
purpose. Two separate sealed bids clearly marked as “ Technical” and “Financial” are required to
be submitted which may be placed in one outer envelop clearly mentioning in bold letters on top
of envelop as “QUOTATIONS FOR EMPANELMENT OF CONSULTANTS FOR
PROVIDING INPUTS FOR TARIFF DETERMINATION BY THE CERC”. The bids are to be
addressed to, ‘The Secretary, Central Electricity Regulatory Commission, 3" Floor,
Chanderlok Building, 36, Janpath, New Delhi — 110001” so as to reach by 15.00 hrs on 15"
October, 2015. Technical bids will be opened by the Tender Opening Committee, CERC on 15"
October, 2015 at 16.00 hrs for preparing the list of bidders. Bidders may send their authorized
representative to note t-)he name and number of bidders at the time of opening bid.

3. It may kindly be noted that the proposal would be evaluated by a Committee to be constituted
by CERC. Selection of the Agency will be based on the criteria mentioned in TOR.

Encl : As above
Yours faithfully
(-Sd-)

M.M.Chaudhari
Assistant Chief (Fin)


http://www.cercind.gov.in/2015/whatsnew/TOR22092015.pdf

